IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 202

PREVIOUS| ___INSTITUTION DISPOSAL CLOSING
$.No. KIND OF CASES BALANCE [FB] DB] 8B] TOTAL|] FB] DB] _SB] TOTAL|BALANCE
MAIN CASES:- 01.03.2026 31.03.2026
IL SIDE:-
1 c_lgﬁﬁ'n's_rAPPEAL 14276] 0] 10| 172] 182] 0 0| 24] 24| 14434
2 | CIVIL SECOND APPEAL 4962] o] o] &7 571 of o 96 96| 4923
3 | EXECUTION FIRST APPEAL 108] O( O O ol of] o 2 2 104
4 | EXECUTION SECOND APPEAL 24l of o o of of o 1 1 23
5 | CIVIL MISC. APPEAL 34944| 0| 74| 349] 423] 0] 48| 454| 502| 34865
6 | CIVILREVISION 826] o] o 32 32| o] o] 66 66 792
7 | CIVILREVIEW 858] o] 18] 13 31| o] 6] 17 23 866
8 | INCOME TAX REFERENCE of of] of o of of o O 0 0
9 | OTHER TAX REFERENCE 103] 0] 4 0 4] o] 10 0 10 97
10 | TAX CASES o o] O 0 o] 0 0 0 0 0
11 | CUSTOM APPEAL 18] of 9of o ol of 1 o0 1 24
12 | INCOME TAX APPEAL 396 of 8 0 8l of] 20 o 20 384
13 | WEALTH TAX APPEAL of of of o ol of o o 0 0
14 | SALES TAX REVISON 776] 0] 0] 15 15] of O] 33 33 758
15 | TESTAMENTARY CASES ol of] of o of of of o0 0] 0]
16 | COMPANY PETITION 5100 o o0 of of of © 0] 5
17 | COMPANY EXECUTION PETITION ofof of o o of o o 0] 0
18 | COMPANY APPEAL 6l of o o0 of of] o o0 [i]] 8
19 | COMPANY APPLICATION 116 of o o ol of o 2 2 114
20 | COMPANY SUIT 16l of of o ol of o o 0 16
21 | COMPANY LIQUIDN. CASES 35 of o o o] of o 1 1 34
22 | ELECTION PETITION gl of o 1 1l of of o 0 9
23 | SPECIAL APPEAL (CIVIL) 34 of of o of of o o 0 4
24 | SPECIAL APPEAL (WRITS) 2349] ol 128] o] 128] o] 81 0O 81] 2396
25 | CIVIL CONTEMPT 2652] o] 42| 107] 149 o] 10| 37 471 2754
26 | CIVIL WRITS 86793 o] 264| 1377] 1641] 0] 230] 2866] 3096] 85338
27 | RECRIMINATION PETITION ofof o o ol of o o ]| 0
28 | CROSS OBJECTION 653 of o 2 2l of of 1 1 654
29 | CIVIL REFERENCE 4 0f of o o] of of o ]| 4
30 | CIVIL TRANS. APPLICATION 161] 0 o 44 4] o] o 50 50| 155
31 | CIVIL MISC. APPLN. (WAKF TRIBUNAL) 751 0| O 2 2] 0 0 0 0 77
TOTAL (A)| 150194 o] 557| 2171 2728| o] 406|3650] 4056| 148866
CRIMINAL SIDE:-
1 | MURDER REFERENCE 2l of] of o ol of of o ]| 2
2 | CRIMINAL APPEAL 32913] 0] 52| 231] 283] o[ 6| 85 91] 33105
3 | CRIMINAL REVISION 12397] of of 192 192] ol 1| 177] 178 12411
4 | CRIMINAL MISC. PETITION 24502] of of 582 582] o o 315] 315] 24769
(U/S 482 CR.P.C)
5 | CRIMINAL MISC. BAIL 2711] o[ o0|1436| 1438] o[ o0 1476 1476] 2671
(U/S 438 & 439 CR.P.C.)
6 | CRIMINAL CONTEMPT 24| o ol o ol o of o 0 24
7 | CRIMINAL REFERENCE 3l o o o ol o o o 0 3
8 | HABEAS CORPUS 35| 0f 35 0 35| of 35 0 35 35
9 | CRIMINAL LEAVE TO APPEAL 1023] o] 1] 25 26| of 2[ 11 13] 1036
10 | CRIMINAL WRITS 1383 o 14| 115 129] o 15| 62 771 1435
11 | CRIMINAL REVIEW ol o 0 0 ol o 0 0 0 0
TOTAL (B)| 74993] o] 102| 2581| 2683| 0| 59| 2126] 2185 75491
TOTAL (A+B) | 225187| 0| 659| 4752] 5411| o] 465|5776| 6241 224357
Dt: 16-04-2025 10:00



IN THE HIGH COURT OF JUDICATURE FOR RAJASTHAN AT JAIPUR BENCH, JAIPUR
CATEGORY-WISE MONTHLY STATEMENT OF CASES FOR THE MONTH OF MARCH, 2025

PREVIOUS INSTITUTION DISPOSAL __|CLOSING
SNo. KIND OF CASES BALANCE [FB] DB| _SB] TOTAL] FB] DB] _SB| TOTAL|BALANCE
MISC CASES :- 01.03.2026 31.03.2025
CRIMINAL SIDE:-
1 |CRIMINAL MISC.APPLN. :-
|(CRIMINAL INTER. APPLN.)
1 [BAIL IN CRIMINAL APPEAL 5156] 0| 70| 135/ 205| 0| 62| 154] 216] 5145
2 |BAIL & STAY IN CRL.REVISION 43771 o[ o 129] 129 of o] o7 97| 4409
3 |BAIL & STAY IN CRL.MISC.PET. 24392] o] ol 502 502] o] of 217 217] 24677
4 BAIL&STAY IN CRL.TRAN. PET. & CRLW 1447] 0 0 105 105 0 0 42 42 1510
5 |BAIL & STAY IN CRL.CONT.PET. ol O 0 0 0] 0 0 0 0 0
6 |BAIL & STAY IN CRLLA 121 O 0 0 0] 0 0 0 0 12
RIMINAL MISC. APPLICATION
4 (‘;mg bver . Main Casen) 1136| o| o 48| 48] o] o 27| 271 1157
TOTAL (C) 36520] o] 70| 919] 989] o] 62| 537] 599] 36910
2 | CRIMINAL TRANSFER 85| of o 14 14 o[ of 1 1 98
3 | STAY IN HABEAS CORPUS 4 of o o ol of of O 0 4
TOTAL (D) go] of o] 14 14] of o 1 1 102
TOTAL (C+D) 36609] o] 70| 933] 1003] o] 62| 538] 600] 37012
TOTAL (A+B+C+D) 261796] o] 729]| 5685] 6414] o] 527]| 6314] 6841] 261369
[ |CIVIL SIDE:-
1 |CIVIL INTER.CASES:-
| 1 [STAYINI. T. APPEAL 43l o/ of O o] o 0 0 0 43
2 |STAY IN W.T. APPEAL / CUSTA 101 O 8 0 8 O 1 0 1 17
3 [STAY INO. T. REFERENCE 101 of 2[ 0 2l of 6 o 6 97
4 |STAYIN S. T. REVISION 569] 0 0 6 6] O 0 67 67 508
5 [STAY IN CIVIL IST APPEAL 5387] o] 10| 143] 153] o] o] 35 35] 5505
6 |STAY IN CIVIL 2ND APPEAL 2503] 0] O] 55 55] of o] 197] 197] 2361
7 |STAY IN EXE. FIRST APPEAL 12 of of © ol of o 2 2 110
8 [STAY IN EXE. 2ND APPEAL 23l of of o ofl of o 1 1 22
9 [STAY INC. M. APPEAL 0838] 0] 50| 99| 149] o] 24| 120] 144] 9843
10 [STAY IN CIVIL REVISION 8oo] of o 26 26] o] o] 118] 118 708
11 |STAY IN CIVIL CONTEMPT 26] 0O 0 0 0] O 0 0 0 26
12 |STAY IN SPL. APPEAL (CIVIL) 28] 0 0 0 0] O 1 0 1 27
13 |STAY IN CIVIL TRANS. APPLN. 153] o] o] 42 a2l o] o 46 46 149
14 |STAY IN COMPANY CASES 22l ol of o ofl of of o 0 22
15 |STAY IN SPL. APPEAL (WRIT) 2065] 0| 125 0 125] 0 73 0 73 2117
16 |STAY IN WRIT PETITION 60627| 0| 158| 1282| 1440| 0| 202| 1500| 1702] 60365
TOTAL (E) 82307| o] 353] 1653] 2006] o] 307] 2086] 2393] 81920
2_| CIVIL MISC. APPLICATIONS 4721] o] 9| 101] 110 o] 47[ 179] 226] 4605
3 | CIVIL MISC. CASES U/s-5 13050] o] 116] 256] 372] o] 46| 188 234] 13188
4 | EXE.MISC.APPLICATION ol o o o ol of of o 0 0
5 | LEAVE TO APPEAL TO S.C. 11 0 0 0 ol o 0 0 0 1
TOTAL (F) 17772] of 125] 357] 482] o] 93] 367] 4e0] 17794
TOTAL (E+F) 100079] o] 478| 2010] 2488| o] 400] 2453] 2853 99714
TOTAL (C+D+E+F) 136688| 0| 548| 2943| 3491| O] 462]| 2991| 3453| 136726
GRAND TOTAL _ (ATOF) 361875 0]1207] 7695] 8902] o] 927] 8767] 9694] 361083
Dt. : 16-04-2025 10:00 =
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